ANNUAL STATEMENT OF ACCOUNTS FOR
THE YEAR ENDED 315" MARCH, 2017



SEPARATE AUDIT REPORT OF THE COMPTROLLER & AUDITOR GENERAL
OF INDIA ON THE ACCOUNTS OF INSURANCE REGULATORY AND
DEVELOPMENT AUTIIORITY OF INDIA FOR THE YEAR ENDED 31 MARCH
2017

We have audited the attached Balance Sheet of Insurance Regulatory and
Development Authority of India as at 31 March 2017 and Income and Expenditure Account /
Receipts and Payment Account for the year ended on that date under Section 19(2) of the
Comptroller & Auditor General's (Duties, Powers & Conditions of Service) Act, 1971 read
with Section 17(2) of the Insurance Regulatory and Development Authority (IRDA) Act,
1999. The financial statements are the responsibility of the Insurance Regulatory and
Development Authority of India’s management. Our responsibility is to express an opinion on

these financial statements based on our audit.

2. This Separate Audit Report contains the comments of the Comptroller & Auditor
General of India (CAG) on the accounting treatment only with regard to classification,
conformity with the best accounting practices, accounting standards and disclosure norms, etc.
Audit observations on financial transactions with regard to compliance with the Laws, Rules
& Regulations (Propriety and Regularity) and efficiency-cum-performance aspects etc., if any,

are reported through Inspection Reports/fCAG's Audit Reports separately.

3. We have conducted our audit in accordance with auditing standards generally accepted
in India. These standards require that we plan and perform the audit to obtain reasonable
assurance about whether the financial statements arc free from material misstatements. An
audit includes examining, on a test basis, evidence supporting the amounts and disclosure in
the financial statements. An audit also includes assessing the accounting principles used and
significant estimates made by management. as well as evaluating the overall presentation of

financial statements. We believe that our audit provides a reasonable basis for our opinion.

4. Based on our audit, we report that:

i.  We have obtained all the information and explanations, which to the best of

our knowledge and belief were necessary for the purpose of our audit.

ii.  The Balance Sheel and Income & Expenditure Account/Receipts & Payments
Account dealt with by this report have been drawn up in the common format of

accounts prescribed by Ministry of Finance.



Vi,

In our opinion proper books of accounts and other relevant records have been
maintained by the Insurance Regulatory and Development Authority of India
as required under Section 17(1) of the Insurance Regulatory Development
Authority Act, 1999 in so far as it appears from our examination of such
books.

We further report that the Insurance Regulatory and Development Authority of
India has revised its Balance Sheet and Income & Expenditure
Account/Receipts & Payments Account for the year based on the audit
observations issued by CAG. As a result, the Excess of Income over
Expenditure  increcased by Rs.12.76crove le. from Rs. 38,99 crore to
Rs.51.75¢rore.

We report that the revised Balance Sheet and Income and Expenditure Account
/ Receipts and Payment Account dealt with by this report are in agreement with
the books of accounts.

In our opinion and to the best of our information and according to the
explanations given to us, the said financial statements read together with the
Accouﬁting Policies and Notes on Accounts, and subject to the significant
matters stated above and other matters mentioned in Annexure 1 to this Audit
Report give a true and Tlair view in conformity with accounting principles

generally accepted in India:

a. In so far as it relates to the Balance Sheet, of the state of affairs of the
Insurance Regulatory and Development Authority of India as at

31 March 2017; and

b.  In so far as it relates to Income and Expenditure Account / Receipts and

Payment Account of the surplus for the year ended on that date.

IFor and on behalt of the C&AG of India

Suckduut —

(; SUDHARMINI)
PRINCIPAL DIRECTOR OF COMMERCIAL AUDIT
& EX-OFFICIO MEMBER AUDIT BOARD, CHENNAI

Place: Chennai

Date: 24.10.2017



Annexure |

Adequacy of Internal Audit System

Internal Audit of the Authority is conducted by the Internal Audit Department.
Review of Internal Audit Reports for the period ending 31.03.2017 on the Final
Accounts, revealed that Bank Reconciliation is being done manually and Form 16
are not generated through SAP, which needs to be streamlined.

Adequacy of Internal Control System

System of Internal control is not commensurate to the size of the Authority.
System of Physical verification of assets

The physical verification of assets was stated to be completed for the year 2016-17.
However, the physical verification report was not furnished to audit for review.
System of Physical verification of inventory

The physical verification of books and publications and stationery and consumable
items was stated to bd completed for the year 2016-17. However, the physical
veritication report was not furnished to audit for review.

Regularity in payment of Statutory Dues

The authority is regular in depositing undisputed statutory dues.

/ JRECTOR



FORM - A
INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY pF INDIA ,
Balance sheet as at 31st March 2017 -

ey Isen|

As at 31st March 2016

As at 31st March 2017

As at 31st March 2016

As at 31st March 2017

Liabilities Assets
{Rs.) (Rs.) {Rs.) (Rs.)
GENERAL fUND Fixed assets [See Annexure 1}
24,33,70,203 Gross block of assets 45,99,00,333
i) IRDA fund [See Annexure IV] 12,19,23,144 Less: Depreciation 20,01,18,311
8,93,244 -At beginning of the year 8,893,244 12,14,47,059 Net block of assets 25,97,82,022
- -Receipts in the year -
8,93,244 -Balance at end of the year 8,93,244 48,41,06,576 Work-in-progress - IRDA building 97,56,94,768
10,98,57,423 Work-in-Progress - Others

11,64,60,97,951
1,18,73,30,717

if)

iif)

Capital fund
-Capital grants
-Balance at the beginning of the year

Add: Value of fixed Assets received as grants during the year

Surplus and funds
-Balance as per last balance sheet
Add: Excess of income over expenditure as per income

12,83,34,28,668
§1,75,02,732

Investments [See Annexure 1]
(Method of valuation - at cost]

and expenditure account - Annexed -9 Securities of central and State Government -
- Less: Retained Eamings adjusted due to change in - - [ii) Units -
depreciation mehtodolgy in Companies Act 11,82,57,50,000 |iii} Fixed deposits with scheduled bank 11,93,59,79,800
12,83,34,28,668 - Balance at the end of the year 13,35,09,31,400 = |iv) Others -
- |iv) Gift and donations - Current assets,loans and advances [See Annexure lii]
-V Other balances - 22,31,462 |i) Deposits with agencies 22,31,461
29,37,33,259 (i) Loans and advances to staff 32,18,32,286
Loans - [iii) Amount due from insurance companies & others o
1,17,03,04,683 |iv) Other current assets 94,01,28,000
- i) Secured (stating the security offered for the purpose) - v} Cash & bank balances
- i) Unsecured - 70,000 a) Cash in hand(including cheques in hand and cash in transit) 70,000
- |iii) Loan from Government of India -
- |iv) Other loans - 3,33,57,338 b) Bank balances 9,43,83,228
12,83,43,21,912

Carried forward

13,35,18,24,644

14,04,08,57,798

Carried forward

14,53,01,01,667




As at 31st March 2016 As at 31st March 2017 | As at 31st March 2016 As at 31st March 2017
Liabilities Assets
(Rs.) (Rs.) {Rs.) {Rs.)
12,83,43,21,912 Brought forward 13,35,18,24,644 14,04,08,57,798 Brought forward 14,53,01,01,667
Current liabilities and provisions
] Sundry creditors:
- -for Capital items -
11,72,610 -for Other items 19,12,047
i) Provisions:
- -Provision for doubtful debts and advances -
- -Provision for depletion in value of investment =
19,50,85,450 -Provision for expenses 1,53,01,340
fit) Other liabilities:
. 1. Unspent grants -
- 2. Interest payable to Government/other loans -
3. Provident, retirement & other welfare funds:
- (a) Provident fund -
- (b) Other welfare funds -
13,42,70,647 (c) Retirement benefit fund and staff benefit fund: 3,19,24,093
4.  Others (Specify)
4,05,06,568 -other liabilites (Tax deducted at source) 1,58,04,005
83,55,00,611 -Registration / Renewal fee received in advance 1,11,33,35,538
14,04,08,57,798 TOTAL 14,53,01,01,666 14,04,08,57,798 TOTAL 14,53,01,01,666

Significant accounting policies and notes forming part of accounts - Annexure X

~ U
{M.S.Jayakumar) (Nilésh Sathe)
CAO Member

Tiele

(Pournima Gupte)
Member

P — et

(T.S.Vijayan)
Chairman




Form -B
INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY OF INDIA .
INCOME AND EXPENDITURE ACCOUNT FOR THE YEAR ENDED 31st MARCH 2017 - Rewvised

FIGURES FOR THE EXPENDITURE FIGURES FOR THE FIGURES FOR THE INCOME FIGURES FOR THE
PREVIOUS YEAR CURRENT YEAR PREVIOUS YEAR CURRENT YEAR
(2015-16) {2016-17) (2015-16) (2016-17)
{Rs.) (Rs.) {Rs.) {Rs.)
+2,57,38,459 |Payment to Chairperson and Members 3,10,31,732 Grants in Aid
49,44,09,458 |Payment to and Provision for members of Staff [Annexure V1] 71,60,09,979 - Received -
12,08,76,924 |Establishment Expenses [Annexure VI] 13,94,01,528 . Receivable »
4,62,62,661 |Rent 4,08,70,689 - Less: Transferred to Capital Fund -
5,86,88,448 |Research & Consultation Fees 1,04,98,711 Fees:
- |Seminars,Conference, Publications, etc. - Registration Fees
- |interest [Annexure VIiI] - 10,13,687 Surveyors Fees 13,91,230
2,00,97,648 | Depreciation 8,62,47,713 1,00,000 Registration Fees- Insurer 40,00,000
- |Capital Assets Written Off - - Registration Fees - Agents -
= |Loss on Write Off of Asset - - Registration Fees - Broker 5,24,000
- |Provison for doubtful debts and advances - = Registration Fees - TPA
9,20,50,000 |Development Expenditure 7.45,00,000 5,44,214 Registration Fees - Referral Entity & CSC Fee 11,67,950
21,72,18,209 |Promotional Expenditure 24,12,62,817 1,00,000 Reglstration Fees - Insurance Repository s
44,51,5691 |Other Expenses 25,62,438 40,100 Registration Of Web Aggregator 1,91,736
3,83,843 IMF Fees 7,23,540
1,18,73,30,717 |Excess of Income Over Expenditure carried to balance sheet £1,75,02,732 Renewal Fees
87,80,23,643 Renewal of Licences - Insurer 81,57,70,541
4,80,46,181 Renewal of License - Agents 5,73,09,322
4,78,71,290 Renewal of Licence-Brokers 3,87,31,065
45,000 Renewal of Licence - TPA 2,53,625
Other Fees 9,27,04,403
Others
5,27,81,726 |Penaities,Fines etc. 3,33,90,409
- |Seminar, Conferences and Publications etc. -
N 1,01,17,18,861 |Income from investments - Interest on deposits with Scheduled Banks 79,79,88,453
- - |Interest on Deposits -
Intsrest on advances
' 1,27,16,5678 iy granted to members of staff for housing and other purposes 1,49,89,915
jiy Others
87,317 |Miscellaneous Income 7,652,248
21,66,561,869 |Service Tax Recovery =
2,26,71,24,107 1,86,98,88,439 2,26,71,24,107 1,85,98,88,439

Slgnificant Accounting Policies and Notes Forming Part of Accounts - Annexure IX

F\’,ﬁ)}:‘f el j'?".' =

(M.S.J ay;kumar]
CAO

p=thy

—_
(Nilesh Sathe)
Member

Tl

(Pournima Gupte)
Member

(T.S.Vijayan)
Chalrman




RECEIFTS Ameunt (Rs)

To Bai=nce brought forward 458,339,574
Cash af Bank -
Check Deposit : Sank of indis, 1538 4 88.98.421
Bank aof India. 118 e
(=] 23,58.37.714
Stats Bank of Indis- PB g - 10,400 | By Payment to Ch: n énd Members

|__BOI - Mumbal Reglonal Cffice Bank Account 2,70,028 | (i} Pay and Alliwances 2,88.11,050
BOH - IMF fess Bank Aocount 32800 (i) Cther Senefils 22.84,743
BOI| - IRDAI Rzcruitmant Examination Fess 10,000 (i} T2 fling Expenses 74.41.849
B0 Brokers 6.40.885 . 2
EQi Carporate Agents 481,811 |By Estaniishment Expenses -
BOI Penalty . 9.994 (0] Fl'y and Allowances 56.65,37.486
(li)Cash In Hand (i) Other Benefits 22,24.72,345
Hyderabad 35000 | (i) Travelling Epenses . 1,67.56,832
Delhi Office 35,000 (v) Retirement Benefits 14.35.84 831
Ch&v_s on hend - g Cffice E_xﬁnsas 13,87,34,009
Cash / Chequeas in transt i - |§! Interest on )

To Regisiretion Fess ) Govemment Loans -
insurance Companies 857,04.402 | (W) Other Loans .
Third Party Administrators ) ) - 1By Purchase of Assets $,84.75 870
Insurance Brokers : £.24,000 |8y Capital Work-in-Progress .

Insurance Repesitary - T)Bulidis 40,0%,40,075
Instirance Waeb Aggregstor 1.91.736 | (iDOthers -

Fzlermsl Entity Fees i d 1.64,95Q | By Advances ia staff and others Includ®g travel advance 6,14,81,481
Others - __|By Investments . . 11.93.54,70,800

‘To Registration Rénewsl Feas |By Repayment of Govemmest Loans/ faes -
Insurance Companies 1.10,25,76.213 | By Advahce Others 1.24,37 983
Third Party Admini: 2.53,825 |By ry of Qther Loans .
Insurance Surveyors 13.91.230 | By Paymient 10 Insirance Information Birreau 8,25 00,000
Insurance Agents 5.73,09.327 | By Payment to IIRM £.00.00.000
Insurance Brokers 4.87,31,085 | By Security deposit pald 4%.21,500
Others 17,268,546

To Penallies,Fines from insurers and intermediaries I B 3,60,36,528

To Grants
i) Central Government / State Govi/. Others 2 =
if) G and Donations a

. To Loans - |By Buiatcs canled forward

To Sales of Publication etc. - | cashatBank

'To Sale of Assets - I|Che<:k Deposit : Bank of Indl2,1938 7,93.78.511

To Amt. received Trom TAC 1,55,18,82% |Bank of Indis.118 1,30,01,540

'To Amt. Received from 1IB 80,00,008 |I08 14,841,675

To Amt. recelved from Ins, @mbudsman 65.55.70% | Stata Bank of india- F8 10.895

ToSals of 11,82,57,50.00¢ |BOI - Mémbai Regional Office Bank Account 25,808

To Intarest recaived on |BOI - IME fees Bank Account 10,382
Deposils 89,11,89,082 |BOI - IRDAI Recruitment Examinstion Fees 10,885

- Advances = |BO| Srokers 16,264
Others £8.13.582 |BO| Comorats Agunts 13,994 |

Yo Recovedes from Employees BO! Penalty 10.248
{8} Loans and Advences 2,89.52.735 | Petty Cash - Hyderabad 35.000 |
(4} Inierest on Loans and Advances - - |Petty Cash - Defhl Office 25,000
(¢) Misceltanasus 55,74.152 |(i) Chequesin hand ] ] -

To Other Receints 3.30,87.955 1€ in Transd -

Total 14.1952.79.01’§ Total . 14,18,52,78,079

gt B P

T = Vil KA
{M.S.Jayakumar) (Nilesh Sathe) {Pournima Gupte) ‘S, Vijayan)
CAO Member Member Chairman




ANNEXURE |

INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY OF INDIA
Schedule of fixed assets annexured to and forming part of Balance Sheet as on 31st March 2017

Gross block

Depreclation Net block
Particulars Sold/ disposed Retired Asset
Additions during of during the Accumulated As on As on As on
Cost as on 01.04.2016 the year year Total as on 31.3.2017 | As on 01.04.2016 For the year Depreciation 31.03.2017 31.03.2016 31.03 2017
(1) 2) (3) 4 (5) (6) ] (8) (9) (10) (11
Office Premises |
{a) Land 10,000 = 10,000 - - - 10,000 10,000
{b) Building 6,57,29,030 - 6,57,29,030 90,79,421 9,57,316 - 1,00,36,737 5,66,49,603 5,56,92,293
Residential Flats | - z - - l
{a) Land = - - = - = =
|b) Building - office premises{Guest house) 2,31,55,752 2,02,28,400 = 4,33,84,152 33,51,515 4,02,945 - 37.54.459 1,98,04,237 3,96,29,693
‘Vehicles 98,50,760 58,82,670 8,50,872 1.48.82.558 25,31,491 11,28,199 1,74,658 ] 34,85,032 73,19,269 1,13,97,526
Equipments 1,65,53,846 3,29,438 - 1,68,83,284 96,02,283 17,10,965 1,13,13,255 69,51,557 55,70,029
[Furniture arid Fixtures 3,19.24,862 1.40.56,866 4,59,81,728 1,32,62,359 45,09.436 1,77,71,796 1,86,62,503 2,82,08,932
Computers 9,42,64,664 2,05,14,847 80,57,882 10.67,21,629 8.,22.14,780 81,14,260 78,77,888 8.24,51,152 1,20.49.884 2,42,70,477
BAP Project - 16,44,26,662 16,44,26,662 = 6,94,24,591 6.94,24 591 - 9,50,02,071
Books 18,81,289 - - 18.81,289 18,81.289 = - - 18,81,289 - -
Total 24,33,70,203 22,54,38,883 89,08,754 45,99,00,332 12,19,23,144 8,62,47,712 80,52,546 20,01,18,310 12,14.47,059 25,97,82,022




Annexure Il

List of Fixed Deposits with various banks and Acc

rued Interest as on 31.03.2017

Sr. No. Deposited with Bank Bank Branch FDR No. | Start Date Amouﬁt oEDepasit 'Rate of | Maturity Maturity RESRT E Int?_rest' bate No. of Accrued
- interest Date Receivable 2 Days Interest

1 Union Bank of India Bhanur 426105 06-Apr-16 5,00,00,000.00 7.30%| 06-Apr-17 5,37.51,140 37,51,140 31-Mar-17 359 36,89,477
2 Andhra Bank Gachibowli 298390 06-Apr-16 10,00,00,000.00 7.75%| 06-Apr-17 10,79,78,158 79,78,158 31-Mar-17 359 78,47,010
3 Andhra Bank Kapra Sainikpura 795922 06-Apr-16 10,00,00,000.00 7.75%| 06-Apr-17 10,79.,78,158 79,78,158 31-Mar-17 359 78,47,010
4 Andhra Bank Dommaiguda 529535 06-Apr-16 10,00,00,000.00 7.75%| 06-Apr-17 10,79,78,158 79,78,158 31-Mar-17 359 78,47,010
5 Andhra Bank Nagaram 147967 06-Apr-16 10,00,00,000.00 7.75%| 06-Apr-17 10,79,78,158 79,78,158 31-Mar-17 359 78,47,010
6 Canara Bank Somajiguda 825955 21-Dec-16 10,00,00,000.00 6.35%| 21-Dec-17 10,65,02,816 65,02,816 31-Mar-17 100 17,81,593
il Syndicate Bank Basheer Bagh 170779 21-Dec-16 63,50,00,000.00 5.75%)| 21-Dec-17 67.23,07.373 3,73.07.373 31-Mar-17 100| 1,02,21,198
8 Andhra Bank Nagole 734386 21-Dec-16 63.50,00,000.00 5.75%| 21-Dec-17 67,23,07,373 3,73,07,373 31-Mar-17 100 1,02,21,198|
9 Canara Bank Somajiguda 825960 23-Dec-16 10,00,00,000.00 6.35%| 23-Dec-17 10,65,02,816 65,02,816 31-Mar-17 98 17,45,962]
10 Syndicate Bank Basheer Bagh 170788 23-Dec-16 4,99.99.500.00 6.50%)| 23-Dec-17 5,33,29,974 33,30,074 31-Mar-17 98 8,94,102
11 Andhra Bank Nagole 734387 23-Dec-16 52,00,00,000.00 5.75%| 23-Dec-17 55,03,50,920 3,05,50,920 31-Mar-17 38 82,02,713
12 Canara Bank Somajiguda 825964 28-Dec-16 9,99,99,000.00 6.35%| 28-Dec-17 10,65,01,751 65,02,751 31-Mar-17 93 16,56,865
13 Syndicate Bank Basheer Bagh 170794 28-Dec-16 4.99.99,000.00 6.50%]| 28-Dec-17 5,33,29,014 33.30,014 31-Mar-17 93 8,48,469
14 Andhra Bank L B Nagar 251108 28-Dec-16 74,00,00,000.00 5.75%)| 28-Dec-17 78.34,76,309 4,34,76,309 31-Mar-17 93| 1,10,77,525
15 Vijaya Bank Bank Street 587802 28-Dec-16 74,00,00,000.00 5.75%| 28-Degc-17 78,34,76,309 4.34,76,309 31-Mar-17 93| 1,10,77,525
16 Canara Bank Somajiguda 825968 29-Dec-16 9.99,99.000.00 6.35%| 29-Dec-17 10,65,01,751 65,02,751 31-Mar-17 92 16,39,050
17 Syndicate Bank Basheer Bagh 170795 29-Dec-16 4,99,99,000.00 6.50%| 29-Dec-17 5.33,29.014 33.30,014 31-Mar-17 92 8,39,346
18 Andhra Bank Kothapet 786753 29-Dec-16 1,35,00,00,000.00 5.75%)| 29-Dec-17 1,42,93,14,887 7.93,14,887 31-Mar-17 92| 1,99,91,698
19 Vijaya Bank Bank Street 587813 29-Dec-16 1.35,00,00,000.00 5.75%| 29-Dec-17 1,42,93,14,887 7,93,14,887 31-Mar-17 92| 1,99,91,698
20 Canara Bank Somajiguda 825970 02-Jan-17 9,99,99,000.00 6.35%]| 02-Jan-18 10,65,01,751 65,02,751 31-Mar-17 88 15,67,787
21 Syndicate Bank Basheer Bagh 170801 02-Jan-17 2,83,00,00,000.00 5.25%| 02-Jan-18 2,98,15,25.749| 15,15,25,749 31-Mar-17 88| 3,65,32,235
22 Andhra Bank Kharmanghat 959011 02-Jan-17 9.99,99.000.00 5.75%| 02-Jan-18 10,58,74,118 58,735,118 31-Mar-17 88 14,16,467
23 Corporation Bank SP Road 167682 02-Jan-17 9.99,99,000.00 5.90%| 02-Jan-18 10,60,30,766 60,31,766 31-Mar-17 88 14,54,234
24 Canara Bank Somajiguda 825974 04-Jan-17 9.99.99.000.00 6.35%| 04-Jan-18 10,65,01,751 65.02,751 31-Mar-17 86 15,32,155
25 Syndicate Bank Basheer Bagh 170817 04-Jan-17 4.99,99.000.00 6.50%| 04-Jan-18 5,33,29,014 33,30,014 31-Mar-17 86 7,84,606
26 Andhra Bank Turka Yamjal 385327 04-Jan-17 50,00,00,000.00 5.75%]| 04-Jan-18 52.,93,75.884 2.93.75,884 31-Mar-17 86 69,21,441
27 Corporation Bank KPHB Colony 635250 04-Jan-17 9.99.99.000.00 5.90%)| 04-Jan-18 10,60,30,766 60.31,766 31-Mar-17 86 14,21,183)|
28 Vijaya Bank Bank Street 587823 04-Jan-17 8,00,00,000.00 5.25%)| 04-Jan-18 8,42.83,413 42,83,413 31-Mar-17 86 10,09,243
29 Syndicate Bank Basheer Bagh 170830 06-Jan-17 4.,99.,99,000.00 6.50%| 06-Jan-18 5.33,29.014 33,30,014 31-Mar-17 84 7,66,359
30 Corporation Bank Sainikpuri 708489 06-Jan-17 4,00,00,000.00 5.90%| 06-Jan-18 42412730 24.12,730 31-Mar-17 84 5,55,258
31 Syndicate Bank Basheer Bagh 170832 09-Jan-17 4.99.99.000.00 6.50%| 09-Jan-18 5,33,29,014 33,30,014 31-Mar-17 81 7,38,989
32 Corporation Bank Sainikpuri 708494 09-Jan-17 2,60,00,000.00 5.90%| 09-Jan-18 2.,75,68.275 15,68,275 31-Mar-17 81 3,48,028
33 Syndicate Bank Basheer Bagh 170845 18-Jan-17 4,99.99,000.00 6.50%| 18-Jan-18 5.33,29,014 33,30,014 31-Mar-17 72 6,56,879
34 Corporation Bank Sainikpuri 708513 18-Jan-17 9,99,99,000.00 5.90%| 18-Jan-18 10,60,30,766 60,31,766 31-Mar-17 72 11,89,828
35 Vijaya Bank Bank Street 587838 18-Jan-17 9,00,00,000.00 5.60%]| 18-Jan-18 9,51,46,831 51,46,831 31-Mar-17 72 10,15,265
36 Syndicate Bank Basheer Bagh 170851 23-Jan-17 4,99,99,000.00 6.50%| 23-Jan-18 5,33,29,014 33,30,014 31-Mar-17 67 6,11,263
37 Corporation Bank Champapet 4989 23-Jan-17 5.00,00,000.00 5.90%| 23-Jan-18 5,30,15913 30,15,913 31-Mar-17 67 5,53,606
38 Syndicate Bank Basheer Bagh 170853 25-Jan-17 4,99.99.000.00 6.50%)| 25-Jan-18 53329014 33,30,014 31-Mar-17 65 5,93,016
39 Corporation Bank Taranaka 679400 25-Jan-17 9.00,00,000.00 5.90%| 25-Jan-18 95428643 54,28.,643 31-Mar-17 65 9,66,745
40 Syndicate Bank Basheer Bagh 170854 27-Jan-17 4.99.99.000.00 6.50%| 27-Jan-18 53329014 3330014 31-Mar-17 63 5,74,770)|




List of Fixed Deposits with various banks and Ace

rued Interest as on 31.03.2017

Sr. No. Deposited with Bank Bank Branch FDRNo. | Start Date Amount of Deposit | -R'_at__e of Ma_tui‘ity-__. Maturity _Amé_:_uﬁ_t_ Int.erg.st Dt No.of Accrued

r _interest _ Date ; | Receivable Days. Interest
41 Corporation Bank Sainikpuri 708533 27-Jan-17 9,99,99.000.00 5.80%| 27-Jan-18 105926315 5927315 31-Mar-17 63 10,23,071
42 Vijaya Bank Bank Street 587865 27-Jan-17 6,00,00,000.00 5.75%| 27-Jan-18 63368689 3368689 31-Mar-17 63 5,81,445
43 Syndicate Bank Basheer Bagh 170856 31-Jan-17 4.99,99.000.00 6.50%| 31-Jan-18 53329014 3330014 31-Mar-17 59 5,38,276
44 Corporation Bank Sainikpuri 708601 31-Jan-17 2,00,00,000.00 5.80%| 31-Jan-18 21185475 1185475 31-Mar-17 59 1,891,625
45 Syndicate Bank Basheer Bagh 170897 30-Mar-17 4.99.99,000.00 6.50%| 30-Mar-18 53329014 3330014 31-Mar-17 1 8,123
46 Andhra Bank Meerpet 629770 30-Mar-17 3,00,00,000.00 5.75%| 30-Mar-18 31762553 1762553 31-Mar-17 1 4,828
Total| 11,93,59,79,500.0 12,64,03,40,480| 70,43,60,580 15,83,24,18ﬂ




INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY OF INDIA
Attached to and forming part of Balance Sheet as at 31st March 2017

CURRENT ASSETS, LOANS AND ADVANCES

ANNEXURE Ill

Particulars

Figures for the

Figures for the

current year

previous year

Balance with non scheduled bank
(a) On current account
(b} On deposil account

- Rs Rs
(1) (2) (3)
Deposits
Security Deposits - Telephone 84,635 84,635
Fecuiily Dupusils - Elucliuity and Gas 4,5/,125 3,57.125
Security Deposils - Fuel 7,650 7.650
Security Deposits - Rent 17,82,051 17.82,051
TOTAL 22,31,461 22,31,461
Loans and advances 1o staff
Housing loan to staff 24,42,18,963 22,86,79,344
Loans | staffs for other purposes 1.51.60,965 1,61,13,980
Other - atlvances - festival 23,51,580 16,30,791
Interest recoverable 5,96,38,853 4,61,25.144
Advance others 4,71,925 11,84,000
TOTAL 32,18,32,286 29,37,33,259
Other Current Assets
Interest accrued but not due - bank deposits 19,88,24,187 29,06,96,139
Advance to creche commillee 1,75,000 1,75,000
Advances on capital account 77,898,207 31,61,313
Cenval credit 1,04,30,896 1,37,72,030
Tariff Advisory Committee [Advance for Flats) 1,49,58,732 4,83,58,793
Amount recoverable from ARG for building 10,00,69,392 + 10,00,69,392
Advance to Institute of Insurnace and Risk Managemenl 21,50,20,841 16,50,20,841
Other -advance for travel and LFC/amoun! recoverabla 22,29,920 53,561,175
Advance with CPWD 24,56,48,541 333900000
Advance with DAV 0 209800000
Advance with NFDC 7,01,18,538 0
Advance with Prasar Bharti 7,48,62,746 0
TOTAL 94,01,26,000 1,17,03,04,683
Cash
Cash in hand 70,000 70,000
Cheques in hand
Cash/ Cheque In transil
TOTAL 70,000 70,000
Balances with scheduled banks
(&) On current accoun! 9,43,83,228 3,33,57.336
(b} On deposit account
() On savings bank account
TOTAL 9,43,83,228 3.33,57,336




INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY OF INDIA
Attached to and forming part of balance sheet as on 31st March 2017

Insurance Regulatory and Development Authority Fund

Annexure - IV

Particulars Figures for the Figures for the
current year previous year
Rs Rs
Grant from Government of India - =
Others 8,93,244 8,93,244
Total 8,93,244 8,93,244




Annexure -V
INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY OF INDIA
Attached to and forming part of balance-sheet as at 31st March 2017

CONTINGENT LIABILITIES

Particulars Figures for the ﬁgures for the
current year previous year
Rs Rs




Annexure-V!

PAYMENT TO AND PROVISIONS FOR EMPLOYEES

Particulars

Figures for the Current
Year (2016-17)
{In Rs.)

Figures for the Previous
Year (2015-16)
{In Rs.)

—_—

Salaries, allowances, Wages and bonus

45,02,91,153

33,26,92,424

ii)

Contribution to Provident Fund, etc (including
contribution to superannuation fund)

10,61,24,415

5,66,03,336

iii)| Gratuity 3,26,31,116 44,28,634
iv)|Staff welfare expenses 4,22,879 12,03,956

v)|Others
Book grant 7,16,646 9,93,875
Leave travel concession 1,47,55,189 55,55,799
Monetary award - studies 49,000 65,000
Contribution to group insurance scheme 66,27,073 51,34,419
Reimbursement of expenses incurred by staff 9,29,53,173 8,12,35,189
Leave salary 1,14,39,335 64,96,826
Total 71,60,09,979 49,44,09,458




Annexure VIl

INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY OF iNDIA

Attached to and forming part of Income and Expenditure Account for the year ended 31st March 2017

ESTABLISHMENT EXPENSES

Particulars Figures for the Current Year Figures for the Previous Year
House Keeping - Office Maintenance 92,76,907.00 59,91,544.66 |
Repair & Maintenance of Equipments 1,26,73,887.66 1,10,60,356.62
Electricity & Water Exp 64,28,121.13 63,73,494.00
Insurance Expenses 4,41,267.00 2,59,216.00
Printing & Stationery 1,27,03,151.00 90,60,474.00
Books/lournals etc. 1,08,329.00 1,26,070.00
Postage, Telegraphs, Telephones, etc., 1,96,97,031.80 1,61,45,236.23

Travelling and Conveyance Inland

3,19,69,095.69

2,37,94,389.23

Travel - Foreign

1,38,72,592.00

1,04,97,651.50

Education/Training /R & D/Grievances redressal expenses 45,48,716.00 56,91,896.00
Audit fees 2,00,000.00
Recruitment expenses 24,68,470.00 31,54,512.00
Expenses of meetings of Authority & Advisory committee &
others 68,95,807.00 51,89,454.00
Membership & Subscription 60,82,928.58 1,12,39,114.84
Security services 7,11,703.00 28,95,558.00
Pantry expenses 1,07,50,403.00 91,52,748.00
Car repair & maintenance expenses 4 10,559.00 13,911.00
Other Expenses 5,62,559.00 2,31,298.00
Total: 13,94,01,527.86 12,08,76,924.08




Annexure VIl
INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY OF INDIA
Attached to and forming part of Income and Expenditure Account for the year ended

31st March 2017
INTEREST
PARTICULARS Figures for the | Flgures for the
Current Year Previous Year
Rs Rs

Govemnment * 4
Banks
Others
Total -

LU




Annexure-IX

THE INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY OF
INDIA

NOTES TO THE ANNUAL STATEMENT OF ACCOUNTS for the year 2016-17
[Unless otherwise specified, all amounts are in Rupees]

BACKGROUND
INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY OF INDIA (The
Authority) was established by an Act of Parliament — Insurance Regulatory and

Development Authority Act, 1999, (as amended), and was constituted on April 19, 2000 by
a notification issued in the Gazette of India. The Authority was established with a view to
protecting the interests of the holders of insurance policies, to regulate, promote and
ensure orderly growth of the insurance industry and for matters connected therewith or
incidental thereto, issue to the applicant a certificate of registration, renew, modify,
withdraw, suspend or cancel registration, and levy fees and other charges for carrying out
the purposes of the Act. In terms of Section 16 of the Act a fund shall be constituted,
namely, “The Insurance Regulatory and Development Authority Fund” [Fund]. The Fund
shall constitute all Government grants, fees and charges received by the Authority, all sums
received by the Authority from such other source as may be decided upon by the Central
Government and the feestreceived from insurers. The Fund shall be applied for meeting
the salaries, allowances and other remuneration of the members, employees of the
Authority and the other expenses of the Authority in connection with discharge of its
functions and for the purposes of the Act.

SUMMARY OF SIGNIFICANT ACCOUNTING POLICIES

The financial statements are prepared under the historical cost convention, on the accrual
basis of accounting save for revenue recognition on cash basis as explained hereunder,
and in accordance with the applicable standards on accounting issued by the Institute of
Chartered Accountants of India. The significant accounting policies are as follows:

(a) Fixed assets and depreciation

Fixed assets are stated at cost less accumulated depreciation. Depreciation on fixed
assets is provided pro-rata for the period of use based on the rates specified in
Depreciation Rate Chart as per Part “C" of the Schedule il of The Companies Act, 2013.

(b) Investments

Investments in the nature of fixed deposits with banks are stated at cost. The investment
Policy of the Authority was revised in its 95th Board Meeting held on 19th December 2016.
As per the revised Policy, the funds are invested only in fixed deposits of PSU banks with
NPA threshold not exceeding 7.5%. The exposure norm 15% / 20% has been dispensed

with.
1 (0 Revenues -
(i) Registration Fee

(a) Received from insurer seeking for the first time, registration for carrying on
any class of insurance business in India is treated as income of the year to
which it relates.

(b) Received from insurance intermediaries for the first time to seek registration
to act as insurance intermediaries is treated as income of the year of receipt.

(ii) Renewal Fee: Renewal fee is received in advance from insurers for renewal of
registration. It is treated as income of the year to which it relates. Renewal fee
received from intermediaries is treated as income of the year of receipt.
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(iii) Registration Fee
Registration fee received from insurance agents, surveyors, brokers and other
insurance intermediaries is treated as income of the year of receipt. Registration
issued to insurance agents, surveyors, brokers and other insurance intermediaries
are current for those years from the date of their issue and subject to renewal at
the end of their currency. it is not practicable to distribute the registration fee over
the years to which they relate.

Foreign currency transactions

Non-monetary foreign currency transactions are recorded at rates of exchange prevailing
on the dates of the transactions.

Retirement benefits

The retirement benefits to employees, i.e. Gratuity and Leave Encashment, are covered
through Insurance Policy taken from Life Insurance Corporation of India (LICI).

The amount paid to LICI for Gratuity Scheme was Rs. 6.68 crore and for Leave
Encashment Scheme Rs. 7.68 crore.

The IRDAI contributes to IRDA Employees Provident Fund and IRDA Superannuation
Fund Trust.

IRDAI has Medical Assistance Fund (MAF) Scheme with contribution from employer and
employees. The quantum of the fund as on 31 March, 2017 is Rs. 3,19,24,093/-.

(f)

Non-interest bearing loan/advance to IRM

The Authority had given interest free loan/advance to Institute of Insurance and Risk
Management (IIRM). The outstanding balance of the loan as on 31.3.2017 was Rs.21.50
crore.

Three interest free loans were given to IIRM for 10 year term and the loan balances
aggregated to Rs 21,50,20,841/- as on 31/03/2017. The installments of Rs 0.17 crore and
Rs. 0.13 crore were paid by IIRM regularly for the 1st and 2nd loan respectively to the
IRDAI. The repayment instaliment of third loan has not yet started as there is a moratorium
for 5 years. The 8th,9th and 10th installments of 1st loan and 3rd,4th and 5th installments
of 2nd loan aggregating to Rs 87,70,839/- are yet to be repaid. The Authority in its 94
meeting held on 24 October, 2016 approved deferment of repayment of loan till 2019-20.

(h)

Cancellation of agreement with APIIC for construction of the building and new
agreement with CPWD.

The agreement for the execution work of the building of the Authority in financial district at
Nanakramguda Village, Serilingampaily Mandal, RR District, Hyderabad with APIIC has
been cancelled due to the non-completion of the construction. A sum of Rs.10.01 crore
retained by APIIC is recoverable.

The Authority has entered into agreement with CPWD for the execution of the remaining
work of the building. The remaining capital commitment for the said work is around Rs.
60.77 crore.

A sum of Rs.13.04 crore was paid to Tariff Advisory Committee (TAC) as advance for
purchase of flats at Mumbai, Delhi, Chennai, Bangalore and Ahmedabad. A sum of Rs.
8.32 crore representing the cost of the Delhi guest house and flats at Mumbai has been
adjusted during the year 2011-12 and an amount of Rs. 1.78 crore representing the cost
of three flats has been adjusted in 2016-17. A sum of Rs. 1.44 crore was received from
TAC being excess amount paid. Balance amount of Rs. 1.50 crore is outstanding.
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INCOME-TAX
No income tax provision has been made as the income of the Authority is exempt under

Section 10 (23BBE) of the Income Tax Act, 1961.

DEPOSIT OF FUNDS OF THE AUTHORITY INTO PUBLIC ACCOUNT OF INDIA

The Authority, in the previous years received letters from the Ministry of Finance,
Department of Economic Affairs directing the Authority to deposit the moneys so far
collected by the Authority in the Public Account of India as non-interest bearing account
and allowing the Authority to withdraw a specified amount in the beginning of each year
from the said Public Account for meeting its expenditure. The Authority is in
correspondence with the ministry in this regard.

'OPERATING LEASES

There are no non-cancelable lease agreements.

The Authority has increased the maximum limit of renewal fee payable by Insurers from
Rs. 5 crore to Rs. 10 crore from the year 2017-18.
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